
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 08 of  2024 (SZ) 

 

In the matter of: 

Meenava Thanthai K.R. Selvaraj Kumar,  

Meenavar Nala Sangam, Rep.,by its President,  

M.R.Thiyagarajan.                                                                                                     … Applicant(s) 

Versus 

State of Tamil Nadu,  

Through its Chief Secretary,  

Chennai and Ors.                                                                                                      …Respondent(s) 

REPORT FILED BY 6TH RESPONDENT –  

DEPARTMENT OF FISHERIES AND FISHERMEN WELFARE 
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1. 29.01.2025 Status Report Filed by 6th Respondent- 

Department of Fisheries and Fishermen Welfare. 
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(Note: The page numbers are at the top centre of every page) 

 

 

Through  

Dr. D. Shanmuganathan 

Standing Counsel of  Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE:02.02.2025 
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